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Market at Janpath

[ Shri Ram Krishan Gupta:
© Shri Rameshwar Tantia:
{ sardar Iqbal Singh:

| Shri D. C. Sharma:

Will the Minister of Works, Hous-
ing and Supply be pleased to refer
to the reply given to Unstarred
Question No. 900 on the 9th March,
1960 and state:

(a) whether the details regarding
the construction of market at Jan-
path have been finalised;
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(b) if so, what are they; and

(c) the nature of progress made
so far in this direction?

The Minister of Works, Housing
and Supply (Shri K. C. Reddy): (a)
Not yet.

(b) Does not arise.

(c) The revised plans, since pre-
pared, and other details are under
scrutiny.

Registration of Benami Companies

1221. Shri Ram Krishan Gupta:
Will the Minister of Commerce
and Industry be pleased to refer to
the reply given to Starred Question
No. 1215 on the 31st March, 1960 and
state:

(a) whether Government have
considered the question of vesting
power in the Registrar under the
Companies Act to prevent the regis-
tration of benami companies; and

(b) if so, the nature
taken in the matter?

of action

The Minister of Commerce (Shri
Kanungo): (a) Yes.

(b) After careful consideration, it
has been decided that it is not neces-
sary to amend the Companies Act
fcr the purpose.

Export of Vegetable Oil and Oil
Seeds

shri Ram Krishan Gupta:
1222. { Shri Madhusudan Rao:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question
Nc. 1618 on the 31st March, 1960 and
state at what gstage is the question of

" forming a Central Organisation for the

export of vegetable oil, oilseeds and
oilcakes?

The Minister of Commerce (Shri
Kanungo): The matter is still under
consideration.





